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THE ORISSA GAZETTE JOINT PUBLIC SERVICE COMMISSION
Applications are invited for two posts of Lecturers in 

Commerce for the Bambalpur College in the junior branch 
of class II of the Orissa 'Educational Service on a settle ojf 
pay ot Rs. 1‘25—8—205—9—‘250. A higher initial pay 
within the scale may be given to candidates with suitable 
qualifications. Candidates should state the minimum 
which they are prepared to accept.

*2. Candidates must at least hold a degree of Master of 
Art? in Commerce not lower than a second class of an 
Indian University. Preference will be given to those with 
teaching experience, and to those who are Grivas or domi
ciled in Orissa or in Orissa States.

3. Applications..in the prescribed forrm which along with 
full particulars can be obtained from the Secretary free on 
requisition, should reach the undersigned on or before tVm 
24th August 1945.

4. Every application must be accompanied bj certificates 
and diplomas in original showing candidate’s qualifications, 
character and domicile; the nature and extent of teaching 
experience, if any; and evidence of age which should ordi 
narily be the Matriculation Certificate, '.or its equivalent, in 
original; a treasury clialuu for Its. 5 as application fee 
credited to the Government of Orissa under the head . 
"XXXVI—Miscellaneous Departments—Miscellaneous Exa
mination Fees—.Fees realised by Public Service Commis
sion”.

Candidates are warned

NOTICE
The annua) subscription Io the Government Gazette is at the following 

rates payable in advance:—

Annual aubacrlptlon 
Wltb0«lt pOHlHPC

A lunai e inscription witn 
P'tttasr?

No. of Doris

i B. u. p. 
kj 0 0
0 4 0 

SI 0 0 
•zoo 
*3 0 0 
8 0 0 

11 0 0 
o 0 0 
4 0 0 
4 U 0 
4 0 U
8 0 0

p°yRs. a. p. 
7 0 0 
7 4 0 

23 0 0 
2 8 0 
3 8 0 
3 8 0 

11 8 G
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Part VII 
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. Part X ..
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Supplement Including 
Sup plena nt ia). 
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Paits 1, III, IV and 

VII.
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} or R* 12 
lor both

or Kp. 14 
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lor both

or Re: y 
for both}

30 0 0 
22 C 0

35 0 0
25 0 0

2 0 0

(i) Single copy of the entire Gazette can be supplied at lie. 1 
without postage auu at Ks. 1-2-0 with postage.

(ii) A copy of Supplement including Supplement (A) can be 
supplied at t\e. U-b-0 without pobtage r.ud P.o. 0-0-0 with postage.

(iii) A copy of the Cais'le tixtraordiiuiry cun be supplied at the 
cate of o. e anna for every 1G pages or a fraction thoieof. 1 ostagfc 
according to weight.

(*u) A copy of the Appendix (Catalogue of books and periodicals) 
can be supplied at the rate of lbe. 0-5-3 Postage* aceordnig to weight 

Rates of advertisements in 1-aut VII-
that their APPLICATIONS will 

PE SUMMARILY REJECTED IE BY THE LAST DATE FOR THE RECEIPT
Ks. a. p. 
20 0 0 
10 0 0

Full page per iesuo 
Half page per issuo

Casual advertisements, 8 annas per line per insertion for double 
column, and 4 aim as per fine per insertion for single column.

Applications for the Gazette should be addressed to 
PubhsLer of The Orient < a-,e.e, i/ukhck , and must bo accompanied 
by a iomittance—unless the applicant dosiies that the Gazette should 
be sent by vulue-payalJe post m which (use in addition to the ordi
nary postage the usual <h rgo for postal commission will be made.

Applications for the supply of the Gazette on * The Public Service 11 
should be and rested to the fcecrotary to the Government of Orissa, 
Home and Finance Departments, Cuttacs.

Complaints regarding non-receipt of any number of the Gazette 
-"A-Should be forwarded within a week after the dory on wliiclr it is due.

All subscriptions ore payable in advance and rnay be paid annually, 
half-yearly or quarterly on or before the 1st January, 1st April, 
1st July or 1st October.

Subscribers will please note that their Gazetto will )>e stopped at the 
expiry of the period subscribed for unless the urdov distinctly states 
that it is to be continued until further instructions.

All notifications intended for publication in The Orissa Casette 
should reach the Publisher’s Office not later than 4 i*.m. on the 
preceding Wednesday and all advertisements, educational notices, 
results of examinations, etc., must reach the Publisher's Office by 

Monday to ensure appearance in that week’s Gazette.
S. H. KHAN

Publisher, The Orissa Gazette

..
OF APPLICATIONS THEY ARK NOT COMPLETE. IN RESPECT OF ALL. 
THE PAPERS PRESCRIBED IN THIS ADVERTISEMENT.

Note—Candidates must see that they are eligible and mart 
decide definitely to apply before depositing the fee into the treasure. 
In no case the fee paid with the application will be refunded. 
Candidates already in Government service should apply through ill* 
head of their department and should make sure, before depositing 
the fee, that their applications wifi be forwarded by their 
officers. Candidates in private employment should produce 
certificates from their employers.

5. Canvassing in any form will be a disqualification.
6. Candidates may be required to present themselves Kr 

an interview at their own expense at a time and place of 
which they will be informed in due course.

“ The

superior
recent

H. C. SETH 
Secretary

Joint Public Serivice Commission
P.O. Hinoo, Ranchi 
The 9ih July 1945

IN THE COURT OF THE AGENCY SUBORDINATE 
JUDGE, JEYPORE 

Original Petition No. 6 of 1945 
V ant a ram Seethalakshrniaiiima—Petitioner

versus
Vantaram Dasarathy Patmuk, Vantaram Harischandru 

Rao, Vantaram Narsingamurty, Vantaram Appaia Rama 
Rao—Co ante r-pefi t i oners 

NOTICE Take notice that Vantaram Seethalakshmiamma of
_. proceedings of the Oiissa Legislative Assembly, printed Komput. the petitioner, has filed a petition in O.P.-G/4;> m 

- 08 I,r«*o nnmnhlPt form. ate available for sale in the this Court praying for the grant of a succession ce>±^Tcate
*n *?R?**L ^ ?he Government Press, Cuttack, at the to receive Rs. ‘2.080 from the Oriental Government Secu-
Bcck Depot ^_ *rit-y Life Assurance Company, Limited, Bombay, due to
fallowing rates . Priao her deceased husband V. Rajgopal Rao. The said matter

Fs. a. p. stands posted to the *20th August 1945 at 10-30 a.m. for
11 0 0 showing cause as to why the certificate should not be
15 0 0 granted. II you fail to appear on the said date either in

0 4 o person or through pleader, the counter-petitioners will be
0 4 0 beard ox parte.

Given under my band and the seal of the Court this the • 
Trti day oi July 1945. ...

1 sx noon on

Annual subscription without pcslagc 
Annual subscription with postage 
Price of sintfe ccpy oi Frcccecmgs 
Plrice of single copy of Indices

S. H. KHAN 
Superintendent

Woven mini tress ami Implication

!
B. 0. DAB

.Agency Subordinate JudgeJbitore: 7th July VJ45
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UTKAL UNIVERSITY 
- • NOTICE f; .. NOTICE

The following order, issued by. the Bil ar and Orissa , • ;nvited from those Oriya, graduates of
Labour T ibunal (Patna), which is of ^Tiniversitv who have obtained Honours jn

& “ tsssrx s &2r«*fc
R. N.'PRASHAD EES1

^dUte%tudliCU?th?c°Ce .they want^joind Appll 
£ must reach the undersigned on or-before the 23rd

instant. • G. C. SATPATEY

«<"*«• “ j*"‘,m p-a»,w.

s*

Xat.oikil o vice 
i.eue/al appl.ca 10.1 
provinces of Bihar 
infoimition.

11

1 'atna
The Hoth June 1945 Secretary, Bihar and. 0 us a National 
■"Service Labour Tribunal

BIHAR AND ORISSA NATIONAL SERVICE LABOUR 
TRIBUNAL, BtiATTACHARJEE ROAD-, PATNA

Order
In exercise of the powers conferr -d by cl .uses {a) and 

{b) of mlc 12-C of the National Servh e (Tech i al Peis nnel)
Rules, 1940, the Bihar and O.issa National S*.rvic<- Labour 
Tribunal do hereby older— * W A N T,.,ED.

Uithat no. ^dyertifemeni ■ f« tv technical- personnel of y des catcher and two typists on RV 46—-2-—60 .per 
the classes sjecififd in Appuidix T shall be issued, or ;iKM>sem W1th usual dearness “-allowance. The posts are 
published.by any industrial undertaking < xcept i hrough or u,niPorary for .the present. ' Candidates : should ‘at least to 
with. the.general or special approval of the Chairman of matriculates with good speed in typewriting. Preference, 
the.Tribunal; : - h will be riven to those liavinti previous office experience.

; in): that an industrial under* a king sha 1 not offer Appiicat?ons should reach fh'e ' untl^rSjgned on or* before-the 
•employment to technical personnel oft..e clashes specified juiv lD4f> -and the applicants should appear person all/
dn Appendix I, it they are selected for employment in a,t ;faejr‘0wn cost for an examination .on the 27th July 1945, 
consequence of an advertisement issu.d with thj approval ^ n VM in the offic6. 6f the undersigned. They should; 
mentioned, in--paragraph («) above, and if the s- tooted ^ them aU testimonials.irf original.:
candidates r,re empfoyed in any industrial..and- rlaking, p PARIJ \
1 ran.iag.establishments-or. offices ‘or departments under the i'* '' * Director of Agriculture and
Crown, witUflt first obtaL ing the approx al or the Chair'- c mh Jul im ’ Food Promotion, Orissa^
man ot the Tribunal...... * J ^

* 2. Industrial -• undertakings wishing to advertise for
ilCLhjiical personnel., of the specified elapses s ould said an 
application i;i the form given in Appendix II, idong with 
a Ci py of the draft adve; thement for the scrutiny and 
approval of-the Tribunal bei’ore pullhbed.

3. The penalty for breach of this order is fin • which may 
extend to Rs. l.CQcL

• 4. This order shall have effect from 15 h Nov/*mb r 1944.
.............. K. P. 8INHA

. A - Chairman, Bihar and 0<i ia Rational and suitable, may be considered. .
- Servi e Labour’Tribunal Preference will be given to natives of the Province and to

APPENDIX I persons domiciled therein. .
This order shall apply to the categories of te hn’ical Application should reach the undersized on or. before the 

personnel enumerate d bi low (including Workshop. Fore- August 194o with testimonials, if any, in original,
man and Assistant Foreman, Ohargehand; and Chargemen Candidates may be called for interview at their own 
and Supervisors and skilled and semi-skilled operative )—

(1).Aircraft Mechani s, (2) Blacksmith;, Coppersmiths 
and Tinsmiths, (3) Boil-u makers,
(5) Chemical Assistants (Analysts), (6) Dio 

Draughtsmen (M chanics and Jig

•. .V
WANT'D D

A Record-keeper on -i monthly salary of Rs. 20 plus 
dearness allowance for the office of the Manager, Sukiucbi 
Wards Estate,’ district Cuttack. There is-a possibility of 
!he pay being raised to Rs.- .25 per month.- 

The minimum qualification required' is matriculation. 
Preference will be given-.to-Matriculates-:having experience 
in Government Office.•’ Retired officers, if otherwise* * fit

? • .

expenses.
Cuttack
The 7th July 1945

S. DAS
Collector, Cuttack 
[2—1—27-7-1945 j

(4) Carpenters,
Sinkers, 

and Tool),
(S) Electricians, (9) Fitter-, (10) Grinders (11) Instrument 
Mechanics, (12) Machinist! (13) Millers (14) Millwrights.
(15) Moulders, (lb) Plumbers. (17) Rivetters, (18) Tool Rs. 30—2—50—l—60. 
Hardners, (19) Tool Makers, (20) Turners a.id (21) Welders 
(Acetylene and Electric).

(”)

W A N T E D
A temporary clerk on Rs. 30 a month in the scale of 

None need apply who,is not. an 
Oriya or a person domiciled in the Gan.jam district and who 
has not passed at least the Matriculation or S. S. L. C. exa
mination. Preference will be given to the candidate who 

Form of application, from industrial undertakings for *ias a knowledge of typewriting. The candidate' 
permission to advorti.c for technical per onnel. should not be below IS and above 24 years of age. v

.(The .application should be made to the CJ airman, Applications with copies of testimonials and Matriculate^ 
Bihar a..d Orissa National Se. vice Labour Tribunal’ or S.S.L C. certificate should be submitted by the 24th 
Patna, enclosing with it a draft of the advertisement )* */ulY 4 945 along'with certificate arid proof of domicile . ..

1. Name of Industrial undertaking. f'he undersigned. The candidates should interview the
2. Address of Industrial -undertaking. Telephone* ,ulldersigned at his office at 11 a,m of the 28th Juh 1945.

No........ .., 'Telegraphic address. -Nr> travelling allowance will be allowed either for joining 0V
3. Trades in which technical personnel are required. - for: interview.
4. Qualifications (educational and technical) and degree 

of skill required of the tcchni( al personnel.
5. Number of foehni al peisonne-I required.
6. Peiiod of employment.

. 7. Situation of woik and nearest Railway Station.
* 8. Name or designation of person-to whom the technical 

personnel should repo t.

APPENDIX II

to

W. D. M WARREN 
District Forest Officer 

Ghumsur North Division
Russelkoxda 
The 10lh July 1945

*, . WANTED
f'',ndid'ltes 'lro invite<1 for a temporary

9. Precise nature of wo.k on xvhici. th . personae! will t-ijo Marketing'O^J’nii^L6YTonthly pa^oT rJ 

bo employed - plus the usual dearness ulloxvnnce.
. 10. i<at* cf p;y and hours of wo.k. Candidates must at least be -lu ' • •11 •. AHowanc ■ and concessions- office experience in correspondence- and IcLunts^ pl'eV'°ll!’

l*) Dearness allowance Applications slating a^e home diNtrinf fo- ...
[ii) Overtime wor .ed .and rat s for overtime work together-with conies of test imnni-.lc l u ancl T11atlonal1^

(tii) Exfont and nature of leave admissible signed bv the ^>0th iulv 1(H“ V S1?-U f reac^ l^e un^er"
. \iv) Facilities rc garding housing . before the t&S lho,lld

(«;) Facilitfos regarding supply of foodstuffs * 1945 at II a m * Anni’can*«’ ncf/,niew 0T| --0,1'd July
(vi) Provident Fund and other facilities • . of or domiciled ^ ^ dtlier

12. Names of newspapers in which advertisement is No travelling allowance 
proposed to be-published and their place of publication. joining the post.

13. Njmber of insertions in each paper. Cuttack
[3—3—20-7-1945] The 9th July W4>5<

-rnatives

'^ili be allowed for*interview or

H. LATJ
■-Director of Development, Orissa
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RANGERS COURSE TRAINING AT DEHRA RUN 
1940—48

TENDER NOTICE
Tenders will be received by the undersigned at his office 

the loth August 1945 for the work of ‘Con-up to 4 p.m. on 
struetion of Police buildings at Daringabady in Gan jam 
district’.
the Executive Engineer during working hours and days.

B. S. JOOTLA

Applications are invited from candidates who wish to bo 
students in the Forest Ranger

One enn-
imined as stipendiary
College at Dehra Dun for the session 1946 48. 
didate will be recruited this year subject to the availability 
of a seat in the College.

Contract documents can be seen in the office g£

Executive Eng in eer 
Ganjam Division 

[3—1—6*8-1945]
2. Candidates must have passed their 18th biiihday but 

not their 25th birth day on the 1st April 1946. Preference 
will be given to Grivas or persons who are domiciled in the 
Province of Orissa. Anyone claiming domicile in Orissa 
should produce a certificate of domicile from the District 
Magistrate of the district in which he claims his domicile.

3. The application must be accompanied by the true 
copies of the following certificates: —

(a) A certificate of age (Matriculation certificate)

(b) A certificate of having passed the Intermediate 
examination of any recognised Indian University with one 
or .more of the following subjects:—Mathematics, Physics, 
Chemistry, Botany, Zoology.

(c) A certificate of respectability and good moral character 
from {wo or more persons whose social and official position 
can be accepted as a guarantee of reliability. The certifi-. 
cate must bear date not further back than 1st August 1945.

4. Candidates will be required to present themselves for 
an interview at their own expense at a time and place’"raP- * 
which they will be informed in due course. The provision
ally nominated candidates after interview will be required
to pass a qualifying examination which will be held at 
Angul on dates to be fixed later on. They will- not get 
any travelling allowance in connection with the examina
tion. No fee* will he charged for this examination.

Blrhampur: 11th July 1945

N OTIC E
The following appointments on the Bank's Staff are 

hereby notified: —
Mr. \Y. Hannagan, Staff Assistant, to be Agent, 

Cuttack Branch, as from the 13th June 1945, vice Mr. S. 
C. Das Gupta.

Mr. S. N. Mookerjee to be Agent, Cuttack Branch, as 
from the 5th July 1945, vice Mr. W. Hannagan.

Mr. K. K. Krishnan, Staff Assistant,, Acting Account
ant. Berhampur Branch, was in charge of that Branch on 
5lie 26th May 1945, vice Mr. C. B. Badami.

' By order
R. W. E. CRADDOCK 

Dy. Secretary and Treasurer 
Imperial Bank 'of IndiaCalcutta: 9ih duly 1945

JOINT • PUBLIC SERVICE COMMISSION
Secretary. Joint Public Service Commission for Bihar, the 

Central Provinces and Berar, and Orissa, P.O. Hinoo, 
Ranchi, invites applications on or before the 18th August 
1945 on the prescribed form, which, along with full parti
culars, can be obtained from him, for not less than thirteen 
temporary posts in the Orissa Subordinate Civil Service to 
be filled by direct recruitment. Candidates must be under 
-5 years and over 20 years of age on the 1st August 1945. 
P.O. Hinoo, Ranch*
The 7ih July 1945 5. After consulting the result of the examination 2 

didates will he nominated to undergo a coursefrof practical 
training lor a period not exceeding 3 months in the forests 
provided they produce a health certificate in the 
prescribed by article 49 of the Civil Service Regulations. 
5th Edition, signed by a Civil Surgeon and testifying to 
the candidates’ sound constitution, good vision and hearing 
and general physical fitness for a rough outdoor life in the 
Forest Department, and to the fact that they bear on their 
bodies marks of successful vaccination or" of smallpox. 
During the period of practical training each candidate will 
be granted a monthly allowance of Rs. 25.

can-
[3—1--3-8-1945]

4'tIN THE COURT OF THE AGENCY SUBORDINATE 
JUDGE. JEYPORE 

Original Pktition No. 5 or 1945 
In the matter of .the guardianship of Narasingo Pangi 

Lachmana Pangi—Petitioner
and

Mongili Pangiyani and others—Despondent8 
To all whom it may concern.
Take notice that on the 2nd April 1945, Lakshmana 

Pangi, son of Oriuno Pangi, aged 40 years, resident cf 
Bodokavidi, Jeypore taluk, presented an application to this 
Court praying that he may be appointed the guardian of 
riie person and properties of the abovenamed minor and 
fov other relief, and that the 4th August 1945 a,t 10-30 
has been fixed for the hearing of the application, and that 
ii you desire to oppose the said application, you must 
appear on the said 4th August 1945 at 10-30 a.m. in this 
Court in person or by a duly authorised pleader and .be 
prepared to adduce any documentary and oral evidence 
upon which you rely, and that in default of your 
appearance, the said application may be heard and deter
mined' in your absence.

Given under my hand and _the seal of the Court, this the 
Tth day of July 1945.

Jnypork: 7th July 1945

:or-n

6. The final selection for deputation to the Forest College 
at Dehra Dun will he made on a consideration of the 
individual results of the practical training. The finally 
selected candidate, wjll be required to undergo a course of 
2 years’ training in Forestry at the Indian Forest College, 
Dehra Dun. While under training the candidate will get' 
a monthly stipend oi Rs. 50 with a dearness allowance of 
*lS; ^ Per month. He will be required to execute a bondfeS 
and agreement for Rs. 4.440.

Application should be addressed to the Conservator of 
lorests, Orissa, P.O. Angul and should reach him by the 
2oth August 1945.

A.M. i!

i

J. W. NICHOLSON 
Conservator of Forests,' Orissa

I
B C. DAS Angul

Agency Subordinate Judge The 10th July 1945

i

:;
!

& ’
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